>

Title: Reported decision by Railway Ministry regarding deletion of regional languages except Tamil in destination boards in trains
throughout the country.

SHRI BRAJA KISHORE TRIPATHY (PURI): Hon. Speaker, Sir, we are witnessing frequent ethnic clashes in the country, that is,
clashes between religions, on the issue of language, etc. These are always standing in the way of our unity and integrity.
Sometimes, the action of the Government also accelerates these things happening in the country. Such a case has happened in
the Railway Ministry recently.

The Railway Ministry vide its letter No. 87/MC/202/10 Vol. II dated 22.11.2006 has communicated a Government decision for
deletion of all the regional languages except (Interruptions) &€;*

MR. SPEAKER: Please do not say this. This portion should not be there.
...(Interruptions)
SHRI BRAJA KISHORE TRIPATHY : Sir, this letter mentions deletion of all the regional languages except Tamil. ...(Interruptions)

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Sir, why is he mentioning about Tamil language, and about the Minister?
...(Interruptions) Sir, this should not be allowed. ...(Interruptions)

MR. SPEAKER: I have omitted that portion.

...(Interruptions)

* Not recorded

SHRI BRAJA KISHORE TRIPATHY : Sir, I am only quoting from the letter. ...(Interruptions)
MR. SPEAKER: Mr. Krishnaswamy, please take your seat.
...(Interruptions)
SHRI ARJUN SETHI (BHADRAK): Mr. Tripathy, you please read from the letter. ...(Interruptions)
SHRI BRAJA KISHORE TRIPATHY : Sir, I can place it on the Table of the House. I am reading from the letter. ...(Interruptions)
MR. SPEAKER: Mr. Tripathy, are you reading from a Government notification?
...(Interruptions)
SHRI BRAJA KISHORE TRIPATHY : Yes, Sir. I will authenticate this letter. ...(Inferruptions)
MR. SPEAKER: Otherwise, I would not allow it.
...(Interruptions)

SHRI BRAJA KISHORE TRIPATHY : This is a letter from the Ministry of Railways to all the General Managers of Indian Railways.
The subject given is : "Destination Boards in Trains — Languages to be used". The letter states that :

"Board have decided that all destination Boards of trains shall be written / painted / printed in Hindi and English
languages only. ...(Interruptions) However, for trains based for primary maintenance in coaching depots located in
Tamil Nadu State, the destination Boards may also be written in the regional language, that is, Tamil besides
English and Hindi." &€} (Interruptions)

This is the instruction of the hon. Railway Ministry. ...(Interruptions)



oft steie1 s A (FnfRilY) : sk, w1 sk Yo 8, =l &t ya ol ) ... (=aum)
MR. SPEAKER: What is happening in the House? I am imploring the hon. Members to please sit down.
...(Interruptions)
MR. SPEAKER: Mr. Ananth Kumar, please sit down.
...(Interruptions)[r4]

MR. SPEAKER: You are given an opportunity to speak. If you disturb like this, I will adjourn the House. If any disturbance is
there, I will immediately adjourn the House. You are not serious about any matter.

SHRI BASU DEB ACHARIA (BANKURA): We are serious, Sir.
MR. SPEAKER: This does not show seriousness. Shri Ananth Kumar, are you a self-appointed advisor?
...(Interruptions)
oft 316ict siommEt M & 3rewer AEkGH, AE sl Yo 2 el ase ot Y ol 8. (=)
3MEALT ABIG & 31U AS SIEY|
(Interruptions) *3€;
MR. SPEAKER: Nothing should be recorded.
...(Interruptions)
MR. SPEAKER: Everybody is advising everybody.

SHRI BRAJA KISHORE TRIPATHY : We have an Official Language Policy. The Act has been passed in this Parliament. Its
implementation is not at the mercy of any Government. The three-language policy is now the standing policy of the Government.
...(Interruptions)

MR. SPEAKER: You have raised it already. I have allowed you to raise this very important issue.
...(Interruptions)

SHRI BRAJA KISHORE TRIPATHY : Let me complete my submission. ...(Interruptions)

3e=Tel ABIG & SIb &, 3Udl 3MUofl axd @s o
...(Interruptions)

MR. SPEAKER: This is very strange. Is this the way the House will function?

...(Interruptions)

* Not recorded

SHRI BRAJA KISHORE TRIPATHY : The Railway Board should withdraw this letter immediately. I have already written a letter
one month back in this regard. I have written a letter one month back to the hon. Minister Mr. Lalu Prasad Yadav requesting that
this letter should be withdrawn. ...(Interruptions). But it is unfortunate that he has not taken any action.

MR. SPEAKER: The House stands adjourned till 1 p.m.



12.21 hrs.

The Lok Sabha then adjourned till Thirteen of the Clock.[r5]

13.00 hrs.
The Lok Sabha re-assembled at Thirteen of the Clock.

(Mr. Speaker /n the Chair)

MR. SPEAKER: Shri Ram Kripal Yadav, please go to your seat. Nothing will go on record.
(Interruptions)* a€;

MR. SPEAKER: Please allow me to hear as to what you are saying.

...(Interruptions)
3REET ABIGRI : 3R 31U ABI WS 38, €l &I 3MUH! arT ofe Ao
oft 2191 uret At (Ucel) : i 3, &9 aUA ol 3 3
MR. SPEAKER: I am not stopping you.

...(Interruptions)

off 2191 PUIET ATC : 3[EST ABIGRI, 3R I Dl bz el srraliril o Az &en arm, . .. (RIawmsT)

3TERAGT FBIG + 31U A



&€ | (zratmon)
31181 ABIG: [z Sdog YRIIG, 311U AG oI
&€ | (zratmon)
MR. SPEAKER: Shri Devendra Prasad Yadav, I have to go home. Please come here.
...(Interruptions)
MR. SPEAKER: Please, I have not called you, Shri Ram Kripal Yadav.
...(Interruptions)

MR. SPEAKER: If I disallow, then you can raise it. I have not got any opportunity to say 'yes' or “no'. Hon. Member, you are
sincere.

...(Interruptions)

* Not recorded

MR. SPEAKER: That is a very sensitive matter. Because of its importance, I allowed Shri Braja Kishore Tripathy. There is concern
from all sections of the House. I believe, the Minister wishes to say something on this. Let us hear him first.

...(Interruptions)

SHRI ANANTH KUMAR (BANGALORE SOUTH): We have raised the issue. ...(Inferruptions)

MR. SPEAKER: You have raised the issue and you have showed your opposition to what has been done.
...(Interruptions)

MR. SPEAKER: Let us hear the Minister.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): The matter was brought to the notice by Shri Braja Kishore Tripathy in the House in the *Zero Hour'. We have
heard it and the Government is very clear in this matter and that we have to respect all the languages as accepted by the
Constitution of India. All the languages are regarded equally without any discrimination to any language. ...(Interruptions)

SHRI ANANT GANGARAM GEETE (RATNAGIRI): Then, withdraw the notification. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI: In regard to the particular reference that the hon. Member has brought to the notice, I would
say that we would actively address the issue at the appropriate level and there should not be any apprehension in future.
...(Interruptions) 1 said that I am not a Railway Minister. I will bring it to the attention of appropriate authority in the Railway
Minister to initiate appropriate measures. What more can I say? ...(Interruptions)

MR. SPEAKER: Let me say something. Please allow me. Hon. Members, the Leader of the House is here.
...(Interruptions)

MR. SPEAKER: Just a minute. Allow me to speak.
...(Interruptions)

3ERTLT MBI & Ngaloll BID AT Ao S,

&€ | (craumon)



MR. SPEAKER: It is very unfortunate. You cannot force. I am trying to regulate the House. I am going to say which would help
everybody.

...(Interruptions)

MR. SPEAKER: Hon. Member, let me conclude this matter. I will come to your matter.
...(Interruptions)

3RS ABIG 39t Ut dictol T e oidf v 3

This is a very strange situation. Everybody wants to speak together.
...(Interruptions)

MR. SPEAKER: Hon. Members, hon. Leader of the House is here; the hon. Railway Minister is here. I believe, the feelings of all
sections of the House on this matter cannot be ignored. [r6]

There is already an established three language formula in this country and I am sure, the Government will consider it
properly so that the Constitutional mandate is followed.

et diefl (9ff el gAG): d1aicRI, GHol ol aew A el oft Irser &t eimr bt 3Wen ordl B 3 3fie of AG ST EHIR WRT D 3| BWT Burddic bl user A
&l a1z wrazen et an ¥ 3 b aficons 3 Sl ciwer snidi &, 3ot uz agi & amar - affrer - @ ferar smesn st fAsK et woiied 3 off, dfds sng eI
SyRf¥saomt 3 SOl Uz JorpT ol 3IRI 2, SAfC fidiG Faim e Yo of 3ol AW A TS GIFT T AWICI BI AT IeT B ARICE I SIFDVL oIl AT &) SUD
fGon-forcor @i s @ gv, dids a1 S i fdars eiEl WSt waen asd &, A o Wil o wiftS 9 A gu, & 53 [Aegi @ & sl ow B A sa w
fdar s smeen;

MR. SPEAKER: Thank you. I think the House will appreciate the gesture of the hon. Railway Minister because he himself had
come and said that they respect all the languages. We should appreciate the gesture of the hon. Railway Minister.

...(Interruptions)
MR. SPEAKER: Okay, they will respect all languages including Telugu.

...(Interruptions)

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Thank you, Sir.

et et (o cIrel GRIIR) & srevel 121G, Acol ol SN BT I6T A IXKT FE AMUD FoepaA [Ronfrdoret 3 amar 3 Jyawr uz ol et b 33 dcor st
@2 oK &, GOl ol [AS] weal &t ar wdl & wg difckmic & vae & asa &) diftkmie of ool gomen sAfe aficonrs 3 fpmd wejen @ e o &)
531 arewred of o e fAaie oft of @o [emdt welel @1, 83 I &) Bl @1 A e w2 3B, @i As vae 2, 33 M) won A= 3w ol eI §
saafere a1 wifdei @Y gen efifSre sfiz s@rer 21 I S

MR. SPEAKER: This should be rectified. He has reiterated his support for the three-language formula.
...(Interruptions)

off 3qeg, YRIIG AIGd @ SEoEIIse I AR G 2 I1¢ ... (=Iaure)

MR. SPEAKER: No ground has been stated. I would not allow it. It is over now.

Matters under Rule 377 will be treated as laid on the Table of the House.

..(Interruptions)



off 33og YRIIC Acd (SIRIRUR): sreet AElcR], AG ag otz vt 3)... (=atmor)
HEALT ABIG : 311U el dszamnit wrd st Al fole @1 wwn & die
oft SAog YRIIG AGd @ HABIGRI, IcWI WD IYAIRIl GIRT 3RWI 3 KGR B bl Uz &IIel &l 261 3. (cuaeer)

MR. SPEAKER: If you defy me, I will not allow you to raise your subject; you can close the House if you like. But I want
cooperation and I am entitled to expect cooperation from every hon. Member in this House. So, do not pressurize me and do not
try to bulldoze me; I have been saying this for a long time.

I will call you after Dr. Sarma raises his subject.
off Sdiog, YIS ANSd & 3ME18T AAIC, AS IR AEcd Wl AVIEN &) ACRI Tasel U2 3R a1 381 3. (Suatior)

SHRI BASU DEB ACHARIA (BANKURA): Sir my matter is also there.

MR. SPEAKER: Any hon. Member who raises his hand or says 'my matter' will not be called.

...(Interruptions)



